FORM A
PUBLIC ANNOUNCEMENT
(Under R 6 of the Insol 'y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
DR ¥ U U M ) UN U
A 0 g R ME . D

__RELEVANT PARTICULARS it
1. | Name of corporate debtor ANTS CONSULTING & SERVICES PRIVATE LIMITED
2. | Date of incorporation of corporate debior| 11/0672010 i 3
3. ority under which corporate or | Registrar of Companies - Bangalore S

is incorporated / registered

4, rate Identity No. / Timited Liability U74140KA2010PTC054030
Identification No. of corporate debtor

5. [Address of the registered office and Regd Address: Ants Skil Versity, No. 37/1, Yashas
principal office (if any) of corporate Complex, 1. Floor, Singasandra, Begur Hobli, Hosur
debtor Main Road, Bangalore, Karnataka, India, 560068

6. | Insolvency commencement daie in 10/01/2024

[{ of corporate debtor
7. | Estimated date of closure of insolvency 08/07/2024

resolution process .| -
8. [Name and regjstration number of the | Name: Mr. Prashant Jain
insolvency professional acting as interim | Registration No.
| | resolution professional o M/lpwwmggmzmgm »
9. | Address and emalil of the interim Regd Add: A501. Shanti Heights, Piot No, 2398710, |
| resolution professional, as registered Sector 11, Koparkharine, Thane, Navi Mumbai- 400709

with the Board Email id: ipprashant jain@gmailcom WO
C/0 SSARVI Resolution Services LLP

|10, Address and emailto be usad for
correspondence with the interim Add: B610, BSEL Techpark, Sector 30A, Opp. Vashi
resolution professional Railway Station, Navi Mumbai - 400703
Website: www.ssarvi.com/
Email: antsconsuilting ci

11| Last date for submission of caims
12,/ Classes of creditors, if any, under clause
(b) of subsection (64) of section 21.
ascertained by the interim resolution
ofessional

{ Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

hree names for each class) e
< (@) Relevant Forms and hnps://www.lbbi.gwin/home/downboads
(b) Details of authorized NA

representatives are available at:
Notice is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru Bench
has ordered the commencement of a Corporate Insolvency Resolution Process of ANTS
CONSULTING & SERVICES PRIVATE LIMITED on 10/01/2024.

The creditors of ANTS CONSULTING & SERVICES PRIVATE LIMITED are hereby called upon
to submit their claims with proof on or before 24/01/2024 to the interim resolution
professional at the address mentioned against entry No, 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims. With proof in person, by post, or by electronic means.

Submi of false or misl g proofs of claim shall attract penalties,

SDy/-

Mr. Prashant Jain

Registration No.: lBBI/IPA-OOl/lP»P01368/2018»2019/12131

Date: 13/01/2024 Interim Resolution Professional in the matter of
Place: Mumbai ANTS CONSULTING & SERVICES PRIVATE LIMITED

Digitally signed
PraSha bngtraszanchai
ntJaip e

30"1BBI/IPA-001/




Credit Suisse Securities (India)

Private Limited

Registered Office: 9" Floor, Ceejay House, Plot F,
Shivsagar Estate, Dr. Annie Basant Road,
Worli, Mumbai - 400018

PUBLIC NOTICE

NOTICE is hereby given that Credit Suisse Securities (India)
Private Limited, registered with the Securities and Exchange
Board of India as a Research Analyst under the Securities and
Exchange Board of India (Research Analysts) Regulations,
2014 with effect from 15 June 2015, bearing registration Number
INHOO00001030, and having its registered office at 9% Floor,
Ceejay House, Plot F, Shivsagar Estate, Dr. Annie Basant Road,
Worli, Mumbai is applying for surrender of its Research Analyst
license.

In this regard, if anyone has any grievance, they can lodge the
same at scores.gov.in or email us at listigcellresearch@credit-
suisse.com within 30 days from the date of this notice.

For Credit Suisse Securities
(India) Private Limited

Place : Mumbai Sd/-

SATURDAY, JANUARY 13, 2024

9  FINANCIAL EXPRESS

AMRUT 2 0 CWSS Harlpad Mun|0|pallty Constructlon of 7LL OHSR at Thrippakudam
and Supply and Laying of Transmission Main to Newly Proposed OHSR af
Thrippakudam- General Civil Work - and Kayamkulam Municipality-Pipeline Work. EMD:
Rs. 200000/, Rs.1,00,000/-, Tender fee: Rs. 13010/- and Rs. 9759/-, Last Date for
submitting Tender: 05-02-2024 02:00:pm, Phone: 0477-2237954, Website:
www.kwa.kerala.gov.in www.etenders.kerala.gov.in

Superintending Engineer
PH Circle

ORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Processfor Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
FACT-RCF BUILDING PRODUCTS LIMITED
orporate Deptor o =R BUllding Froau mited

02/05/2008

\Name O

2.| Date of incorporation of Corporate Debtor,

KWA-JB-GL-6-2062-2023-24 Alappuzhal

Date ; 12.01.2024 Authorised Signatory

'-.- 'S I\

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

- =
s !
CIN: L24231TN1936PLC000017

Tel : 044-2499 4465 Website : www.amrutanjan.com

NOTICE
(For the attention of Equity shareholders of the Company)

Ref: MCA notification dated 13.10.2017 and General Circulars dated 11.06.2017 &16.10.2017

unclaimed shares are also placed on the website of the Company www.amrutanjan.com.

viz., before March 31, 2024.

Place : Chennai
Date : 12-01-2024

Amrutanjan Health Care Limited

Regd. Office: No.103 (Old No.42-45), Luz Church Road, Mylapore, Chennai 600 004

Sub: Transfer of Equity Shares of Amrutanjan Health Care Limited to the Investor Education and Protection Fund (IEPF)

Notice is hereby given to those shareholders of Amrutanjan Health Care Limited, under Rule 6 (3) of the Investor Education and|
Protection Fund (Authority, Accounting, Audit, Transfer and Refund) Rules, 2016, whose shares are liable to be transferred to the )
Demat Account of the IEPF Authority. Ministry of Corporate Affairs (MCA), Government of India, had notified the Investor
Education and Protection Fund (Authority, Accounting, Audit, Transfer and Refund) Rules, 2016 (‘the Rules”™) providing for the
transfer of the Equity Shares to the IEPF Authority in respect of which dividend has remained unpaid / unclaimed for seven
consecutive years or more. Accordingly, the equity shares held by those shareholders, on which the Second Interim dividend declared
during the financial year 2016-17 remains unpaid / unclaimed for seven consecutive years, are due for transfer to the Demat Account
of the IEPF Authority. In accordance with Rule 6 (3), the Company has sent individual communication to those shareholders by
informing them about the transfer of their shares to the IEPF Authority. The names of the shareholders whose shares are liable to be
transferred to the demat account of the IEPF authority, along with their folio number or DP ID / Client ID and also the amount of]

Shareholders, to whom the intimation has been sent (in case of non-receipt of intimation please see the website of the
Company for the names of the shareholders), may use this as their last opportunity and claim their dividend within the specified time

The MCA has issued General Circular No.11/06/2017-1EPF dated 16th October 2017 intimating the demat accounts of the
IEPF Authority for the purpose of transfer of shares to the IEPF Authority whether held in physical form or in demat form.
Shareholders, holding shares in physical form, may note that the Company would be issuing new Share Certificates in lieu of the
Original Share Certificates held by them for the purpose of its conversion into Demat Form and subsequent transmission to the Demat
account of the IEPF Authority. Upon such issue, the Original Share Certificates which are registered in their name shall stand|
automatically cancelled and be deemed non-negotiable. In case of shares held in demat form, the transfer of shares to the demat
account of the IEPF Authority shall be effected by the Company by informing the Depository by way of Corporate Action, where the
shareholders have their demat account. Subsequent dividends on such shares shall also be credited to the IEPF.

In case of queries on this subject matter, shareholders may please contact our Registrar and Share Transfer Agent M/s Cameo,
Corporate Services Ltd., “Subramanian Building” No.1, Club House Road, Chennai 600002 Phone: 044 40020780 / 706 / 741
// e-mail: investor@cameoindia.com / Investor Service Portal : https://wisdom.cameoindia.com/

For AMRUTANJAN HEALTH CARE LIMITED

Company Secretary & Compliance Officer

gfraa fw ﬁ Indian Bank

& gerpy Bl Lk

Inlarmalion Techealogy Degardment, Head 08fice, Chendal
Indian Bank, a leadng Public Sector Bank
hag fioated the following BFF's in GeM
portal;

1. Procurement of 13,000 L1 Rd Compliant
Fingerprint Biometric Devices for E-Kyo
Authentication with One-Year Wamranty
Along with Three Years Rd Service.

. wupply, Instaliation, Configuration,
Testing, Commissioning, Warranty and
Maintenance of 3000 MWumbers of
Lavelle Make SD-Wan (Software
Defined Wide Area Metwork) ensbled
Routers with Licanses.

Inierested parties may refer Bank's Website:

https:/iwww.indianbank.intenders for

daltails

3. | Authority under which Corporate Debtor
is incorporated/registered

Incorporated under the Companies Act 1956 and
recognized under Companies Act, 2013. Registered
with the Ministry of Corporate Affairs RoC-Ernakula
U26992KL2008PLC022347

4.| Corporate Identity Number of Corporate
Debtor

5.| Address of Registered Office and Principal
Office (if any) of the Corporate Debtor
6.| Insolvency Commencement Date in
respect of the Corporate Debtor

7.| Estimated date of closure of Insolvency
Resolution Process

8.| Name and registration number of the
Insolvency Professional acting as interim
resolution professional

9.| Address and e-mail of the interim
resolution professional, as registered
with the Board

FACT COCHIN DIVISION CAMPUS
AMBALAMEDU KOCHI KL 682303 IN
Order date: 11/01/2024

(Received on 11/01/2024)

09.07.2024

Mr. Ravindra Chaturvedi,
IBBI/IPA-001/IP-P00792/2017-2018/11359,
(AFA Valid upto 19.11.2024)

Address: Parekh Shah & Lodha, 31E, Laxmi Industrial
Estate, New Link Road, Andheri (W), Mumbai City,
Maharashtra, 400053

Email: ravinchaturvedi@hotmail.com

Correspondence Address: BKC Centre, 31-E, Laxmi
Indl. Estate, New Link Road, Andheri (W), Mumbai -

10) Address and e-mail to be used for
correspondence with the Interim

Resolution Professional 400053.
Process Email id: cirp.factrcf@gmail.com

1} Last date for submission of claims 25.01.2024
12, Classes of creditors, if any, under clause (b) | N/A

of sub section (6A) of section 21, ascertaineg

by the Interim Resolution Professional
13l Name of Insolvency Professionals identified N/A

to act as Authorized Representative of Creditors

in a class (Three names for each class)
14/ (a) Relevant Forms and Web link:

(b) Details of Authorized Representatives
are available at:

https://www.ibbi.gov.in/home/downloads
Physical Address: N.A.

Notice is hereby given that the National Company Law Tribunal, Kochi Bench has ordered the
commencement of corporate insolvency resolution process of M/s FACT-RCF Building Products
Limited on 11/01/2024.

The creditors of M/s. FACT-RCF Building Products Ltd. are hereby called upon to submit thei
claims with proof on or by 25/01/2024 to the interim resolution professional at the address
mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All othe
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. (Sd/-)

Mr. Ravindra Chaturvedi,

Interim Resolution Professional

In the matter of FACT-RCF Building Products LTD

IBBI Reg. No. IBBI/IPA-001/IP-P00792/2017-2018/11359,
AFA Valid till: 19.11.2024

Date: 13/01/2024
Place: Kochi

(M. Srinivasan)|

Reod. Office: SriMalolan, 1905,

Bokaro Power Supply Co. (P) Lid.
(A Jalnt Venture of SAIL & DVC)
Hall No. : M-§1, Did Administrative Bullding lspal Bhavan. Bolcara Sbeel City-827001 Markhand) CIM No. ; U403000L 2001 PTE112074

NOTIGE INVITING TENDER
Aol No. : BPFSCLMMZ3-24/Paper Advt/113

{Non-Banking Financial Compa

Dated 12/01/2024 1. Hari and Company Investm

5M NIT Na. / Date Dascription

BOD & Time

1. | BPSCLAIMS-2UPUR-1 TEMNIT-1388 at. 302023 | Frocuremard of Sulphunc Ackl

=g

2 | BPSCLARMTI-2UPUR-027MIT-1389 dt. 27N 27023 | Procurement of Brassures Filtars

| AR al 12, 1"'. Hra.

T T UB5391TN1989PTCO17066

1 | BPSCLANYTI-2LPUR-DBUNIT-1390 1.1 L0120 | Procuremart ol BF Gas Ling Gate Valva (Wedos typa ).

TIO2E03 al 12.15 His

For Tender documenis kindly visit Website : www. bpscl.com Bidders are requested to visit website regularily. 2

Euro Multivision Limited (In Liquidation)

B-801, Gopal Palace, Near Shiromani Complex, Nehrunagar Cross Roads, Nehrunagar, Ahmedabad-380 015, Gujarat, India

SECOND E-AUCTION SALE NOTICE UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016 4.
The following Assets and Properties of EURO MULTIVISEON LIMITED (in Liquidation) having CIN: L3Z300MH2004 PLC145255 forming
part of Liquidation Estate ars for sale by the Liquidator though e-auction on "AS 1S WHERE |5, AS 15 WHAT |5, WHATEVER THERE IS
AND NO RECOURSE BASIS® as per details mentioned in the table given below. The sale will be done theough the e-auction platformn
[With Auction Teger); hitps-iincitauction. auchionfiger net.

The Company has not raised

each.
The existing promoters of

Company.

Reserve Price

Asset Description {In Rs

Option A: Sale of Assels of the Corporate Debtor as a set of asseis collectively as per Regulation 32(c) of the
IBB| (Liquidation Process) Req ulatlun 2016 Data and Time of E Auction; 12.02.2024 From 01.00 PM fo 04.00 PM

INR 2,50,02 -
{Indian Rupees Tw:u Crore
Fifty Lakh Two Thousand
Three Hundred fifty Only)

Cption B: Sale of an Assets on a Et*:andainne basis as per Regulation 32(a) of the |BBI (Liguidation Process)
Regulation, 2016 (in case no bids received for Auction under Option A, then bids lor option B will be considerad) F

Block A

Sale of Combine lot of Plant and Machinery
stated in Block B, Land and Buildng stated
inBlock C, Security or Financial Assats)

INR 25,0023 500/-
{Indian Rupees twenty five
crore twenty three thousand
five hundred Only)

Date and Time of E Auction: 12.02.2024 From 01.00 PM to 04.00 PM
Block B: INR 11,45, 58,500/

Sale of Plant and Machinery of Corporate | (Indian Rupees Eleven Crore
debtor (PV Cell Und) siuated at § No.49z, | Forty- -Five Lakh Ninety-Eight
504, 505/1, 505/2 and 506 at Vilage, Thousand Five Hundred Cnly)

EMD Amount

a) Mr.
INR: 1, 14,59 850/- INR 10,00,000/-
(Indian Rupees One Crore {Indian Rupess
Fourteen Lakh Fifty-Nine Ten Lakh Only)

Thousand Eight Huendred

Bid Incremental Purchase Agreement dated

(In Rs.) Value {in Rs)

the Company ("SPA"), for sa

INR 10,00,000/- 6.
{Indian Rupess

Ten Lakh Only) Zackria Metropolitan No. 200

this public notice,
Reason for PFroposed Sale:

Shikara, Dist Kutch, Tal: Bhachhau - 370140 fifty Qnly) i :

Block C INR 13,06.80,000 INR 1,30,68, 000 R 10,00, 0001 propasing toacquirs the Company
Zale nr.Land and Building of Corporate [Im:lia'n F':up-ie-es (Indién Ftupa&s n:Indian'F{u'peas 8. Accordingly, in terms of Para

dablor (Solar PV Call Unif) situated at 5 Thirteen Crora Six One Crore Thirty Lakh Tan Lakh Only) Company — Scale Based

Lakh Eight thausand

No492, 5304, 5051, 50572 and 506 (CD Al
¥

Uinity at Village, Shikara, Dist. Kutch, Tal:
Bhachau - 370140

Sale of Land and Building of Corporata
debtor (Optical Disc Unit) siteated at 5
Mo_508, 509 (CD Unit) at Viliage, Shikara,
Dist. Kutch, Tak: Bhachhau - 370140.

Sixty-Eight Thousand Only)

Chennail, vide its letter dated

10.

' Last Date for Submission of Eligibility Documents: 27/01/2024 | Date of Intimation of Qualified Bidders: 30/01/2024
| Last date for Inspection: 0G/02/2024 | Last date for EMD : UEHIIHIM#I E-Auction Date; 12/02/2024

(1) EMD can be deposited either by remittance into the account or through demand draft. (2) Interested applicants may refer to the
COMPLETE E-AUCTION PROCESS INFORMATION DOCUMENT containing details of terms and conditions of onling E-Auction, 1.
E-Auction Bid form, Eligibility Criteria, Declaration by Bidders, EMD requirement elc., availabie at hitp!ndiauclion auctiontigernet.or
theaugh E Mail: lig.eurcmultig@gmail.com (process specific). (3) The Liquidator has nght to accept or cancel or extend or madify, etc. any
terms and conditicns of E-Auction at any time. He has right 1o reject any of the bid without giving any reasons. He has right to cance!
E-Auction af any time. (4} For technical assistance or E-Auction details, contact Mr. Jigar P Shah, Confact no.: +81 96625 42466, Email:
lig.euromulti@gmail.com (5) E-Auclion platform: hitp:incltauction.auctiontigernet. Interested bidders are requested 1o visit above-

mentioned websites and submit a bid,
Date ; 13012024
Place: Mhmedatad
IBEI Reg. No

Addrass B-301, Gopal F*:akar:ﬂ N&arﬁmrﬂmnlﬁmﬂplm Mehrumagar Erﬂssmads Mehrumsgar, .ﬂ-.“medahad_ﬂ-ﬂ.ﬂﬂ_*lﬁ

mam i = A e s S L e ey e o

Eurg Multivision Limsted- undsr Liguidation

SN e T PLET R

control and management of

registered office.

Sl
Jigar Shah - Liguidator Place : Channai

Date :January 13, 2024

: IBBIIPA-0MNIP-P01121/2018-181 1820

ConfactB072817E75. E-mail |ID:hissyimgmad.com; hariandcompany@gmail.com

In accordance with Para 42.3 of Master Direction - Reserve Bank of India

incorporated under Companies Act, 1956 on March 17, 1988, with corporate identification number

Mylapore, Chennai. Chennai -

The Company is also registered with Reserve Bank of India ("RBI") as a non-deposit taking Non-Banking
Financial Company (“NBFC") vide Cenificate of Registration baaring No, 07 00076 dated March 5, 1998,

3. The paid- up capital of the Company is INR 75,00,000/- comprising of 7,50,000 Equity Shares of INR 10/-

Vijayaraghavan. They hold 67.16% and 32.84% respeciively, leading into their combined shareholding in
the Company to 7,50,000 equity shares, thus representing 100% of the total paid-up capital of the

2. Subject to applicable compliance under various applicable laws, the Company has enterad into a Share
Businass Solutions Private Limited) (“Acquirer”) and erstwhile members {i.e. the existing promoters) of

100% of the paid-up share capital of the Company by the Acquirer {"Proposed Sale™).

The Acquirer ig a privabe limited company, incorporated under Companies Act, 2013 on July 12, 2017, with
corporate identification number UT4999TNZ017PTC117538 and having its registered office at Prestige

600002, The Acguireris primarily engaged in the business of providing advisory services as on the date of

Vijayaraghavan Thothadri (aged 69 years) and Ms. Lakshmi Vijayaraghawvan, existing
shareholders and directors of the Company, have held their position for close to two decades. Given
their age and stage of their professicnal life, they have decided to retire to pursue their personal
objectives and are exploring options to fransfer and transition out of the Company.

b) The Acquirer is desirous of expanding its business activities and in this regard, the Acquirer is

Directions™), an application for the prior approval of the RBl was made by the Company in relation to the
proposed change in confrol and management of the Company.

9, Pursuant to provigions of Para 42 of the SBR Master Directions, RBl's Department of Supervision,

158/2023-2024 (“Approval Letter™) has conveyed its approval for the proposed change in control and
management of the Company.

Notice is heraby given that any person whose interest is likely to be affected by the proposed change in

Department of Supervision, Chennai and also to the Company at its registered office within 30 days from
the publication of this notice, mentioning therein the nature of interast and ground of objection.

This Notice is being given pursuant o Para 42.3 of the SBR Master Directions and other relevant
applicable laws on the Company.

All stakeholders are requested to take note of the above. For any queries, please reach the undersigned at the

Y INVESTMENTS MADRAS PRIVATE LIMITED

CIN: LeS091 TN198SPTCO1 7066
Krighnagwami Avenue, Mylapore, Chennai, Chennai-600004, Tamil Nady, India.

PUBLIC NOTICE

ny - Scale Based Regulation) Directions, 2023 dated October 19, 2023
ents Madras Private Limited ("Company”), is a private limited company

and having its registered office at Sri Malolan, 19/5, Krishnaswami Avenue,
G00004, Tamil Nadu, India.

any public deposit till date.

the Company are Mr. Vijayaraghavan Thothadri and Ms. Lakshmi

April 27, 2023, with Vivriti Next Private Limited (formerly known as QED

le of 7.50,000 equity shares of the Company resulting in the acquisition of

/1-8, 8th Floor, Block -1, Annasalal, Anna Road, Chennai, Tamil Nadu, India,

42 of the Master Directions = Resarve Bank of India (Non-Banking Financial
Regulation) Directions, 2023 dated October 19, 2023 (“SBR Master

January 10th, 2024, bearing Ref No. CHMN.DOS.R5G 5.No. 5.1060/13-23-

the Company may infimate in writing to the Regional Office of the REBI's

For HARI AND COMPANY INVESTMENTS MADRAS PRIVATE LIMITED
Sd/-

Mr. Vijayvaraghavan Thothadri

Director

DIN: 00555891

e T orroie

International
Travel House

o

Regd. office :

INTERNATIONAL TRAVEL HOUSE LIMITED

'Travel House' T-2, Community Centre, Sheikh Sarai,
Phase-l, New Delhi-110 017
CIN : L63040DL1981PLC011941

FORM A

PUBLIGC ANMDUNE EMENT

FOR THE .D.TTEHTICIH OF THE CREDITORS OF
SHREE BASAVESHWARA SUGARS LIMITED

WWW.FINANCIALEXPRESS.COM

ASSAM FDWEE IJISTFIIBI.ITIIJ'H I}ﬂMFAHT I.IMITED

{A. Gowt. of Assam Pt e

TEHDER HDTIEE

Azsam Power Distribution Company Limited (ARPDCL) invites tender
from the prospective bidders for the bid document “Implementation of
On-Grid and Of-Grid Solar Power Plants at diferant PM-5SHRI Schools
under Samagra Shiksha, Assam”. The detaits will be available in the bid o
document which can be downloaded from www.apdcl.org '.‘.Hi
hittps:/'www.assamtenders.gov.in from 12.01.2024 s

Sdi- Chief General Manager (NRE),
APDCL, Annex Building, Bijulee Bhawan, Paltanbazar, Guwahat-1 3

Please pay vour energy bill on time and help us to serve you befter !

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insalvency and Bankrupdcy Board of india
(Insslvency Resolrtion Process for Corporate Persons) Regulations, 2018)

FOR THE ATTENTION OF THE CREDITORS OF

ANTS CONSULTING & SERVICES PRIVATE LIMITED.

RELEVANT PARTICULARS

ANTS CONSULTING & SERVICES PRIVATE LIMITED
11,06/ 2010

Fh:gr:lmr ol Cormpanies - Bangalon:

1. [ Mame of comomte detior
2, | D of incorporation of corporate detrtor]
CH .I'l.l.l'l'i.t'i‘h ureher '-.1|:.'I|-::-:|||.|-:||a-.ﬂe deblor
| s Incorporeted / registered .
4, | Comaorate idantty Mo,/ Limfted Liabiity
| Kienification Mo, of coporate dobior

5. | Ackdre= of the regssened oflice and

| prncpal oifice (F any) of coporee

| Do

(U LEORASDNFTCORA0E0

"Repd Address: Anls Skil Varsty, No. 3771, vashas
Corngiey. 1 Floor, Singasandra, Bagur Hobli, Hosur
| hein Road, Bargales, Hamatahs, India, SH0063

h Irs-:l';m":,r L.mmlli'm'r.:_.'ll,q:l._ﬂ:q, in 1000 20024
| e &Y LiApRnale ek
T | Estimiatad date of closune of neokency | Da0T 20

fEtSl:llﬂ.l:lr PIOCESS
&1 hhm arud rI":ﬂ:‘H‘I‘l‘IL‘II -u,.rrh-:'r af the
| insesteer oy prolessonal acling as inlerim
| ressciithon professional
g, ".lj-jl'ESE- and E'-f"l-c'"ll:ft""E‘ anm
ressci ion professioral, s e
with the Brend
10 Address and £mall 1o ba Leed for
| DOTBESpONCENCE With the mEnm

Repistration Na.
IBBL/ |PA-D PP 6EE /2008201871131

| Regd Add: 2500 Shar Helghts, Fiot Mo, 2398710,
Sector 11, Hoperkbanne, Thane, kerd Murmbai 400705
Emaill d: jpprashantjsin@g sl oom

o SEARW] Sorvices LLP
Adct B0, BSEL Techpark, Sachor 308, (pp. vashi

| e i professioral Reaitwery Stataon, berad Mumnbai - 400702
Wvetrsiler W SAARLO0m
Emait gniscoreubng.om@gmaioom

11| Last daka for submission of dains 1240072024
12| Clmsses of credions, if amy, under claese | NA,
| 1) of sabrgection (BA) of section 21,
BeOBrE red tl:r e InfiEnm resoluion
| professional |
T2] rames of nsohency Professonals [T
| erifiad [0 act a5 ALthorisd
Hepresematne of creditors in a class
(Throe: namess for aach class) e
14 ] F:-e-k-.wll,l-'m % el Fritpesy Mwwnaibalt gy Fomeydovankoads
bl Dedais of sothorized A,
| iepresaniatives ane avalabie at

MNotice is hereby given that the Hon'ble National Company Law Tribunal, Bengalume Bench
has ordered the commeancement of 8 Corposate Insolvency Resolution Procass of ANTS
CONSULTING & SERVICES PFRIVATE LIMITED on 20,501, 2024
The creditors ol ANTS CONSULTING & SERVICES PRIVATE LIMITED are herabw called upon
to submit their claims with proof on or before 240072024 to the mierm resolution
professional at the address mentioned agamst entry Moo 10,
The linancial creditors shall submit their claims with peool Dy electrenic means only. A1 ather
sreditors may submit the ciims with proof in person, bypost, or byelectronic maeans
Submission of false or misleading proofs of clalm shall attract penalties.
S0y
Mr. Prashant Jain
Registration &0 BB IPA-001APP01368,2018-2019/12131
Interim Resolution Professional inthe matter of
AMTS CONSLULTING & SERVICES PRIWATE LIMITED

Dirbac 13,0 /2024
Placa: Mumbai

website of BSE Limited (www.bseindia.com).

Dated : 12th January, 2024
Place : Gurugram

finam:i“.ep. .in

Sd/-
Ashwin Moodliar
Managing Director

format of the Statement of Unaudited Financial Results are available on the Company's website (www.internationaltravelhouse.in) and on the

b) The Limited Review, as required under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 has
been completed and the related Report does not have any impact on the above 'Results and Notes' for the Quarter and Nine Months ended 31st
December, 2023 which needs to be explained.

For and on behalf of the Board

Sd/-
Gunjan Chadha
Chief Financial Officer

- 9111~ mail - - . . . . . RELEVANT PARTICULARS
Tel : 91-11-26017808 | E-mail : Investor_TH@ith.co.in | Website : www.internationaltravelhouse.in T [Ty Sem———e— Shree Basaveshwara Sugars Limited
Extract of Unaudited Financial Results for the Quarter and 2. | Date of Incorparation of Corparate Debler | 10th January 2001
Nine Months ended 31st December, 2023 RinLakhs) | | [ ieeenatnd s i Devtoe. | Reggstrar of Comparies — Bangalore
] , 4. |Coeporats dentity Number / Limited Liabiity] U15421KA2001PLC0O28434
| 3months [Nine Monthd Carespandng] | | Co7ies S e L
SI. No. Particulars ended ended |3 months ended 5 | Address of the Regatered Ofice and  |No. 6, Mallikarjun Badavane, Managuli Aoad
31.12.2023 | 31.12.2023 | 31.12.2022 _:_F’rnu“Er Office (# :I'I!."I Dfﬂu'pr:{alia II.:'ElLtur Ga'lesh Nagar Eudpur Harr.nat.fk.g .Il'r'm RAR I]EI
; . |Insohvency Commencement Date in Naional C: Law Trbs |, Bangaks —
1 Total Income from Operations 5,468.95| 16,109.01 4,696.52 ;rgsp;’m o m:mmm e il 3 ik J;E?Em I_",:j;n'j,ﬂn?g"m’; N:'r|.
2 | Net Profit for the period (before tax and Exceptional items) 664.74| 221176  438.33 Pl
3 Net Profit for the period (before tax after Exceptional items) 664.74 2,211.76 438.33 7. [Estimated date of cosure of Insolvency ~|Bih July 2024
| Resoluban Process
4 Net Profit for the period after tax (after Exceptional items) 493.79 1,637.66 438.33 8 rﬂmmf;?f F;E.E,E,':g“'ﬂ[';ﬁ; g::ﬁ. : ;::;: %&#ﬂﬁfﬁﬁﬂ; e
jin cy g55I0n H rim (v 'IFE F-WO0ER 2! 2114
5 Total Comprehensive Income for the period [Comprising Profit for the period ':?'”"W'P’;f*?'*‘?l' e
(after tax) and Other Comprehensive Income (after tax)] 482.75|  1,598.41 451.00 9': Fecthuion Prefsssiona e fagetor wih{NGoae THtbaBRToRE: HA.Farm'PcﬂEamwiI
: : ! the Board. 5600124 Emait kanekal chandru@gmail com
6 Equity Share Capital 799.45 799.45 799.45 4 |Address and E-mail to be used for Address: Mo B, “Sheee” 5ih Cross, Buvaneshwari|
: . {correspondence with the Interim MWagar. Hebbalkempapura. HA. Farm PosL
7 Earnings Per Share (of ¥10/- each) (not annualised): REGOIULON Frofessions Eﬁ:ﬁﬂwﬁmmﬁ; Guci
i EI}gF.IFE.I gmail.com
1. Basic ) : 6.17 20.48 548 ﬂ.: Last date for submession of daims 24t January 2004 {2, 14 days from the dale ol upload
2. Diluted 3): 6.17 20.48 5.48 u;gﬁ%;ﬁﬁgg;ﬁdw oo e
{ by the nlenmm rasolubion prodessional
Notes: 13INames of insoivency Protessionals dentied io| NA.
a) The above is an extract of the detailed format of the Statement of Unaudited Financial Results filed with the Stock Exchange under Regulation 33 b i o e
of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The Statement of Unaudited Financial Results and this extract | (a) Relevant Forms andi) Datals of Wit Link: hitps:/fbi gov in'downloadform himi
were reviewed by the Audit Committee and approved by the Board of Directors of the Company at the meeting held on 12th January, 2024.The full | authanized repeseniatives are avadable af. |Physical Address: Mot applicable

Notica 15 hareby given that the Matonal Comgany Law Tribunal has ordenad the commencement of
a corporate nsolvency resclution process of the SHREE BASAVESHWARA SUGARS LIMITED on
10h Jarary 2024,
The creditors of SHREE BASAVESHWARA SUGARS LIMITED are hereby called upon to submit
fheir claims with proof on or before 24t January 2024 to Interim resclution professional at fhe
addrass mentionad agairs! anlny Mo, 10,
The financial creditors shall submit their claims. with proof by electronic means only, All other
creditors may submi the ciaims with procdin persan, by past or by elecinonic maans
Afinancial credior belonging 1o & cfass. as Fsted agamat the entry Mo 12, shallindicate &5 choice of
authorised representative from amang the three insckeency professionals listed against entry Mo, 13
o aclas authonsad representative of the class fspacify class] in Fom CA.
Submission of false or mislesding procds of olsim shall atiract penaites
HANEKAL CHANDRASEKHAR

Interim Resolution Professional,

Reg No: IBENPADO2AP-NODES22078-1911964

Place: al
i b AFA Valid 1l; 18-10-2024

Date; 13th January 2024

0
Reliance
[l astries Limited
tirrath laLile
Fl.ug-ﬂ.ﬂﬂite-. 3rd Floor, Maker Chambers IV, 222, Mariman Poine, Mumbas - 400 02|
Phone: (22-3555 5000, Emait investor relations(@ril.com
CIN: LITE I DMH E973PLCOI 9784
NOTICE
MOTICE is hereby glven that the following certificate]s) Issued by the Comgany are stared
e havve been loar er misplaced and Reapgistered Holders thereof have applied for the isaue
of duplicate certificare|s).
S5r. | Folio Mo, Mame | Joint Mames | Shares Certifcate Mos.| Distinctive Mos,
({8 From - To From - To
I 35167307 | Bimal Kumar Seth 20| 4536687-687 73943039-054
Eamal Kuemar Seth 5 TEOT0O3R-039 14801 9984-583
& 12357315.3158 255720183- 184
31| S3175056.057 | 1245452983013
&2 | 7269793793 | 219014500%-070
24 G54TEA97-497 | £85932T503-625
2 Q455205 | Gayachel M B 200 EF42266-265 1 4269909- 104
404 | 2363575-575 2L3ITBTAS | -B%)
i FF0LAPY | Jitendra |ashbhai Page| 136 13253943.945 29167 1636771
Minaod fitendra Patel 36| 62632752752 22200 12517-652
4 2T3A39EY | Krishra Saha 40| I4BSTE0-TS 5191419%-334
19| &GBERTIT-FIE 1422T4954-97 |
12] 10578901911 192052980-99|
04 B3637904-205 | 125607 (948017
40| 625T6A0IT-BI7| 2216344551-6%30
180 GABSET41-94] | EHIISELLTI.RAD
5 | 114938405 | Maulik M Shah 18] 41999320-320| 218227041 1-E34
[ 41462728 Maulik Manish Shah 401 TINTE-1TE S4430499-734
13 9H7IT6-174 1454 1 8957954
G5 1455 44]-442 30907385-039
105 51547460-462 | | 182250464-964
210) 6237519119 | 2198B57794-003
T GEFFAIZ| | Md Sajjad 25| 141 26088-NER 402974454569
25| HI0%3893-B93 | | 169594 178-202
S0 6261 3750-750) 221897330%-358
00 ab204002-009 | e895963577-674
B G210 Meanz Rani Dawar M A 25 XG998 395 |25 19980-004
| ITE359.359 | 39 1034E.344
5 350173173 | IBBATAL- T4
18] #47400-410 46021 496-513
] 549929529 6B54008-015
B4 BT6A25-B26 21444557722
G0 I13F1296-2%4 ITI05TTI-E2
14 2025606-604 423F42TT. 290
187 6&450981-98 | EB5E13&131-317
9 30414195 ) Mrs Malka Kapur J00 | SL40RGET-6H2 [ BBRIATTTTIONI
I0 | 43599844 Prid Vined Parekh ] THTI196-3%4 18144852-854
Aakesh Vinod Parekh ) Ti42811-811 26818027037
241 62390490-450 | 2200252991-23]
Il | 27533927| Habi Saha 40 34B4TSI.T5H3 S1924339-374
18| &BEETI9-TF20 142274972-589
12] 105769012-912 189092 992-003
0 B363ITI06-20T | 1256007201 B-0487
[40) 625Te818-818| 22163445691-830
280 66858941942 | pBI2566853-132
12 | 348001771 | Sandeep Hailur 40| 4456779780 71344879.914
Sheetal Hallur ) 12701 308-308 257 146974581
481 53494998999 | |25177RT7ET-BI4
9% S2466030-030) 2208082376411
192 64711506-506 | &8801458334-525
13 | 34411743 Sarya Pal Klanna 62| 62246524-524 | 21884%8507-663
Sunesd Khanna 324 66445907907 | &85T057204-527
i4 | 123051903 | Satyapal Khanna 181 62246733533 2188312577757
J62 | SE44E | B4-1B4 | EBSTOTRIZT-493
k5 5002901 | Marsha Chandrakang 5 T5TT69-769 182ATEIT-241
Sawant 1] 143175175 26E22318-324
14| 1320737737 4065 630-643
5| 3214801-60| S020446B3-687
14| 5169331-331 85010993004
12| G307905-205 1369729 14-935
14| 1037 | Q42-042 195845383-3%4
15 12873623-423 2LBTT 1 4TR-4592
55 | 46259647648 391636585639
145) 51617307310 | 194FET640%9-753
SO SEESI112-113| EB7I9IT445-028
I6 | 43032348) Viral Miglani 12| 5258169-16% H56430951-962
12| 5374478-678 A6666875-605
12| S¥BaSTT-577 A6836863-674
1) S5%eA03.B03 100E0843T-634
50| T9E3ITTITII 111074309358
5| 9I3TEI-TEI | TOF9E92-EH
1| 2003781-7E| 25151 494-504
14, Fi03781-78 430 098-111
| 210378l-T81 4963 | 967T-B67
15| 9103781-TEl 1351690123-137
4| 9kpivai-re| 14742592893 |
1| 92%3136-12% | 4E4E0545-544
9| 9T93126-126 1464648 19-827
401 9X93126-126 189927501 -540
10| F203127-127 A6E36839-644
| 93%3127-127 1 46429535.525
7| 9X93127.127 14645482 0-B34
14| 9293127127 | 4645483 7-E52
14| 9393127-127 1 46465756-T73
2| 9I%30128-128 H5B3584%-E50
17| 48295371 Virinder Kurrar Saneja 4 B474123-123 46 1 09958-B6
PMohit Kurmar Saneja 23| B4T4123-123 141716583604
23| B4T4123.123 1417167 10-732
102 62371674674 2190325750-B51
204 GHATHGAT-6H3 [ £BRRETRLTT-BA]
1B | 33034191 | VWidhalbhal Ravjizhal Pacel 0 G2ATAN64-164 | 2198 145691-T51
Manjuly Vithalbhal Patel 40 a4620160-160 | cB4P974817-954
-a'.II'IIhh 'n"ll:ha||:|||.=.| P:litl
Tn:al l!iE 18
The Pibiic is hereby wamed AgAmst [H.lr:har.lr:-g or n'-nallng with these securities any way
Any person{s) whao has ! have any claim in regard of the securities, should lodpe such claim
with the Comparry's Registear and Transfer Agent viz. “KFin Technologies Limited"™,
Selenium Tower B, Plor Moo 31-3), Gachibowli, Financial Diserice, Nanakramguda,
Hyderabad - 300 031, within Seven (7)) days from the date of pubSication of this notice,
I’.:..hng which, the Cnrr:pan:,' wiill Pm-r.i:rd o issue berters) of confirmation in Beu of duplicate
cartficaca(s) in respact of tha aforesald sacurities
for Refiance Industries Limived
5di-
Pace @ Mumbal Savithri Parakh
Crate : January 02, 2024 Campany Secretary and Camplianes Officer
wwwrilcom




D UDAYAKALA

9 2Sorigeh Jrid

3090, B30 13, 2024

OTONTD Saturday, January 13, 2024

il 7570 TOWITF ORI AR EIT, LIATOU

RO tr 8 NIRTVE
@?cho;gce owEdD 8 TACE3 BD. I W T3 BT, DF° 30° DI DoB° WOV

VTONTIO mﬁze
oPOTET:  CDOTOT ge3,0
eplapisviselellovelSJNE BN 1O B o O
£90T39%) dzsde’) QFRITOT FFFO
1@&3&59 ﬁeﬁem ﬁszsﬁ TTZ AF°
Zlel &)egzmase msmd mm@azé
JTBe0TITO.

T03T @[T BNZTR TR
Doz@aDd "L 332893,
TRT DT .ST.OTH m@@?é{ﬁ‘
BUE FoWOMOR VoI GieDTRYE

m@éﬁ%ﬂ# RERT QTdNT ﬁbm‘ﬁﬁmﬁ

4 23T N 280308 AT m@éézz 7 500238, 28 TONT WET RN
WNRBY, 3 DIENE DI ﬁésas TOBRTO 8 BRCES TY. 0TI ﬁzﬁd@ 9
mw neo, 5 ms ﬁ om@oﬁe 3, 03REMPO0R), 39,0303 ﬁmcﬂ@
Neadoé’ mﬁfmaﬁf Q:BOZ? FRR, 8T, ecuch Sl 66 &Dmﬁ TN T9F°
Sea.0mF FokToD0 09,08 rjﬁ oI, 113}@3: @m&?w 3, :0083, 003
QRIFED TIOFT RO TRET.

[T RREST  [RIE AT, 02¥e0T,B0mRNTT, mmzsﬂi

P S0Re0ATT. BT, GBI, wHpeSLY St Doswer', [nE PIT X

T B D 3020 SRS 533 V0OTT  TOGT  UPNNTRY .28 ITROBHREF (7. 8. 8.), DeTEQ

Woneesd: 98 ewn uoredd Uau TWOTI e NBT | Green=2a2s030sd®) o038 5 oD ‘ . AT BOORROPTO0T  ATENE  OF 01, M,.To. AWITT wdesa@

& ©N8 3R TREE WOF wm@eo:b aﬁaoﬁai D egonmidess  aonddd  LEb0sHY . , 3 DR BUT BDTRNDT.  wILY, riraeébocjcam, ammﬁaw,
oy WETT  wFy  wTTORRRYAER. ‘ : - S O, AERBR INART I,HF N9 rtezf, B3 o)

) L 0030803RNR), VOmD ATCRRRT. . AQ, RIS T, Q¢ Doried?, AR, @ oomeY,
PoIRR,ETE I odmm B 308 w8 | e mmrdn  embodd, sem S0 SOIE WS SWI00. Sum Nassm@s OTROFTON 3083 popuedont foaRy OB SoR[erd, D, AwE, Wy
QTN mw@eo&; m?n 265208 SEETONG. D ompermE | momemd  Sdos JBREE T[N 15 SontdRdmdn 8 8@3353 maoirao@ﬁ @mmbﬁ PUBNYY, TR VAR, TRTWEND  BODOBRT  RET  $FIIWY,

: ’ = - - @
ROAG o SO ST o ARG IO | sanens * cpamennay,  opomsort | LOFIRYIR, 00K JFET  R0m  gedomprt FUHOIRNG  3riecs aom S0rch. HRERES, SHoTHET, T2 TT0F
DEROT 37 TR SWONT WRONINTY | udpemmms 30R  JuRg S O, 0md sdonted to3s  20md. ?Te ROTPFTY,  TWRWBE B, CH0F BNDOT WIS, T 5
TONS, ¢ DT O B[O Bewer 5, SoBT* 2024 E > ©T SEIONT. 0DomoE §e3, Beomos BST AT BRI BT, AWM M, Z0.65 8 wowm AR08 B ITOTI.
O &mo0eassR), WIRROR WO SeadTHY BTSB!
Qee3E AF0SATT. B3 GORRTH $TS JoIT |
o Yo 7 - :
o et mirns oo o tarcaes | 2024800 TITAECI R0 dow O P aodors ve
VBT, B eBewRTT. DI PTTIYZ [FWBOID
©TT DR FE  LWoNdRod  WOAT Soc@%oﬂa
ROTETIZ), H¢ QBT O ©[T FORATT VT ]
TTBLO BB BRBITT D0OTT. ST etk 1. 0% ﬂmd, 2013 B w0 366 T
SHFE ZNY FIF 3y, DIR[0 D PIT WTwTF RO O QT-FRN  (2) T 9IVZOTZON,
2002 ('T005) OR I, FTT> LToRE (2W0) JOHIAR, 2002 (RCHZAW) T ©B Mis. & Rods 2o o, on-|
$RBTRIT: CRRK MY FFR, w08 ONE (R0e) UES 8053 80motEne, B | | wa oS Bacameonnied hEsS
13(12)3 Toowd ¥R IWITRT WHTTIR, Wk FZF 13(2)8 Towehod AoHIH IR by = g -
LD&RCH0S 245 13(2)6 motndd 60 I Meuton, 5eaTh, MAHRQ Jeanaod o fens| | SOT BOMER0S 0TRNY X
momdth voin fenindl SHOTHE degnd, & Sen RS 60 osne wemn | [OFT FQICING 20w % eod
RIS BRBHTING, E0Tp0T TR OIS o LiEroleonR Losthn | | EOFTRNT. SomANY Ted 2013 T
- = 3 5 20RTHIR. LTHTOOR RO BRAFTRN S FAVS BT BIFCHY TIBRHIT. omeod XX, Reces wmy AR
TR BT 333 90 TWIOMY wWORBBH, FIIRY WIF | [2 WOT s AT wa ZHnw @g?;;ﬁ; iméfgﬁ-m;&édm%w
. . . - = — 0P 203 Gene: Ze0T0F, Jo. 718, (e 7o, | | HEOSIRT FOTAOIRNTIZS.
wlonec: 030338 Rosd N %GN# abﬁe 6@36 = ma‘ KD@O W "Jd?ﬂ%‘fo35 - ;;i:;::idﬁ?::i ® fﬁ. ;;:::ass%.mo;szo;wd (a%:a:w:‘ 2. TOTWROI TEND Wi T
B3OTRODY, wodpeedns WHots® O Fx°, 2024 @36 mdbrs oA RedRoacmen TATRY. 2 semhs Sngd v - doriead, vgg Toes), TU3 shaek || 'Dopny emin B cgm
o e -2 . 718, s =03, & T 2509
FIODFB,ZOBT) A3 TONCT FOCSREBBOIE ¢ 903TOTON TN VO LVTIT, RT3 B,TIFIT moE amw T T S T 1 s, mmaos =l | e wmeon s mmmed dowo
2 . 3 3003 B BEes 139 033355 o 0358 9% €035 %dra r? 3 322330800000001 =2 ot 20 a3t smnde ammerme| | FENR B, ¥ ITEEE AecinoDy”
S B A S [ 0§ 5uT, a3 JR0NT &€ B E 8, T, L5, 0 TRLODF, 00N ©QTR, 322305100000002 SR (WORBY dIrrmRItstam | | RETON DeEFT.
BonERTY: FWFLE N RORIT ISR 5&;5 =N, P ROPT t%jégpad 730.83.0. TO%RO TN mmﬁg TOTTOWRATI. “:bcs"ow @éss —""'; ” (YT, F OB 23 86.16,50,000.00 :eam:j ;;;u;srfc é;"?;’;iii’é"i ;D ;*3;’33 ;Ogiao;ﬁ:m; om;;j% ng
= H o 5 SoresE aYs;, dyerer oo WYY
BETIRT OF THRTRC ¢ D BIYATL wYH | WBITAOWNT BT p,0.0NIT ST Dk, FOY,) 285 o O, DT FRRT0ST jjjg;g;‘f”;’:& s 0 =%, evgdnod wg; 14 60, wig ner | | o5 fg’/u el %;’Ms LB
DI PORIT BeeABD IR 927 2 e éewwab WINFOT ToRVT GUTRERTT. TR, TRFTT R, WRE FTD, oy S ok Dot : 18122028 | o SO b SRG ER0gnes || mwags, aw wom o de ano
BBeIE DR 39 HoRGr 34 e AR, Fpu | IOTTIY, Someats e m@@oﬁo@ ¥, TOINFTRT TINR TSRCRET  FRRTOY Imd 2auS 2z foz ey ¥ ig@' 3 sonves and, smru,
M ° ) R - 0 P i ©r.16,58,458.56 3 Bysd; 03 = OHOR £08 1 23c00Y TOSeDTTOT. 560078.
mcm%&s e dead ng e 03@@?15 goode 2 @d?éfo@'ad oo 55‘%23 o ﬁ?’épmf@* FHEO0E0. WSeEd @mﬁarﬁ@mﬁ aé& @Z,TS&J% 8».2,71,676.77 (;53.1_2”42023&3) w%d{: ;Qécsisa e 4. 85 wRFOPR), YT/ oIWYTe
TR 3¢ SNT. B 30T,T HAUPS DECHF, BeRS | DFATD. DIDR DT AVRTOLT AReANIVE) B0 wms IHTOLI, [ONL Q0T SodI & 0B =re 538 Do wyrg o8 TIOW B RRUSOT, TIUAST
{ s03peiReRnd). 9T0Y), BRTose BB TOBT T&E E BOWOHAT DRWODNE 00 WFF OT0B00T  ATIROT  OINARYH
sentent AT ey, wTHT TG, WHSE, 33@ﬁ P ATINS. A " | j PO ° IRGE ": = ot 9 S Beom 60 (SHI) GINY LI Doy, Sommete agomdd,| [sozack owmp T ww somaned
PpEsteviolvyd G@CSO? wReE ARoDRY &3633 w&éce),odda YOS [ode WRVRD B ). F°. NOTT I BFFODTY,  SERRINTY.  FODFFERT | [sextmoes mamsono oot eERInved I womoas, waw eand S| |oozmn 3h, Spcommns Bgeoong
3 BT I wq ToHe IRITY, wg W3ED guﬁ i BRT 08 TRT G 200 ARONT 0B $0850 TOST V0T FRNBRED IRNCOPTE), | [Fregonacs. devay semisgimcbdadons, L35 13013)8 mendened am DS | soman mecieonn soRBeR wom
: e 392T FTZ uaﬁ?a‘% S0, z;’;.rscr(ﬂ OPT aaﬁé BRFTe eIohY TRrHE IRWH0IY. 201 BRAS
A.mo:)qis 33030 ~woa B3 Foc éiimaacﬁm L BRIHE O RFTR BRNFSSFS AeRT0. I8, JTFESE, TN RTWO  TEIWOTE | uor 2 wagh sk oaS msds vxeh bR LeRRimRm. ot 5550 12, 2024
353938 wﬁ w2, 5@@5 3@@ uﬁ g 3ort o&muéﬁ@a L 080D TR VBT ATRTHOD FOWCTINGD - OF.QT. FeB0TORD, FONCET TLONTOIE TORT | [Fewaty, nebdrdemmbriedond, 3 Sano Howmis® $or mhxntny dr-¢TBs wmos ‘ ermad ERh(Re)
: - - . o - O &EE0 25, 2022000 Focdeen BROD 00V MET FTOT 10T OWHEE S0 2t .
253 mrdw ﬁ;m .segmgegom w:ss* 26033, : BT ENTY, WBTE, Wb, BT STC TOY By NRCFOR TN TIT 8,8 ABFETBIT | [groonz, (wors som0) ) mmega/c—mmw
VT IND, B ‘HY éaz%m%@za WO B8 odeenen P TR OINTE AoPT wEeS | |17 soneas 9 Om0s:12.01.2024 .+ 0TS
3> > Ty Sme08: 13.01.2024 o3RS E? s, e OUE (39 dondey 2 ORF O,
CHANGE OF NAME IPOBHEYDEY PO W&, TR B0% . Hoowe AT OE  BReTTHRRT
I, KRITHICK R Son of RAVI ©HT® BTN, . B3 V. TEWOW, WBIWTTE &0 ey POTRZOTD. S LoTRI FONT FIT, O
NAIK, residing at N0.193., %gs oordeos, BaT0TF, xm' PBOT,0 WF. B om0 d-;\)—s 2024w lh ; Beardeis ks 167-169, 2 S, it o, et dily-600 015
Vmayaka Layout Uttarahalli e ST donieath: Fosm DERE: F0.50, DI0F wern® § s TF, Wondedy, & -560027
i > 0TS, e, TeIoDTIT . C)mzs TT03F, FO0DFT,TY, @3?39 DOW HINDUJA oAt Toem SE: 3 TR, ERIE HEC, A0S, a3, a0 O, BomeAB-575001

Bangalore-560061, Karnataka,
have changed my name from
KRITHICK R to KRITHICK

HOUSING FINANCE CIN U65922TN2015PLC10093, www.hinduj ahousmflnanace com

TR, V-ABLNRR JeHT 8(6), ReeR] B-Toowd F3° mmua IEEIZ B (VIoRF -IV-A0) (B dcH 8(6))

sm&)dmcs 3¢ 30T &T°. [YeT, WLENTIT é:)mg@ro:bo W33 ‘wmST” 0w
@o. . W. TOCTF, Fpye. AOW BTRT ©0,T, EYSEDS) WEONBRAYZDOWI).

20TRI TowONT aﬂ;ma: OWEE® (BNFRWRF’) RRFSet:® wteo&r\b‘l 167-169, 28¢ IR, NFIPoLF, TORTBRF, 233“—600 015 2O BROATY, T T

RAVI NAIK, vide affidavit @dre%md oRes ejofogomcs. mm $13¢0: Lot FPLOT FToS, ORHET, BT Fo, 22, 33 HER, IRTH LT, ST LRRIRCYTS, HORAT-575003 I Fo. 21/1, HV HIR, HOW WIS,
dated 11/01/2024 sworn before — DR 0%, HonidRth-560027 OR SERS FRA%E ST IR0 oS, EH0HET 0w 0IFTIET U YTACHS GHT, $Ou SFFRITERORT LT TH0U
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